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HIGH COURT OF DELHI
ShershaliR0ad New Delhi. a» ' "'

D‘/DHC/oaz./o_3/2023 Dated‘

The Registrar General,
l-ligh Court of Delhi,
New Delhi.

The Director,
National Judicial Academy,
Bliadbhada Road, P.O. Suraj Nngai‘, .
@ 
[Fax No.O755-2696904, Tel: ovss-2696166]

b: Nomination of 2 s ' ¢ attend CI
°”""‘ Judicial omws oi t}li‘?lCSti‘l:shih£ton/ CEELI(Counter Terrorism) Pilot Workshop conduclcfll V '. - - (Y 'Institute,,Pi'aguc at tlic lVli\l1¢\lilSlli5 J I l AC’ltl0mYLUff8Il (near Mumbflb ofa ii CH1 < .

i],e19"'&30"‘oi‘A ril 2023.

Sii,

l am directed to refer to your letter No NJA/D'

I1

23,. IT./CT-SE-31/2023/3461 date: t24.0o3atc_ . 'fJ t‘ has been pease 0 11
°" ‘he a'°°"° S“b1“°" ““d.‘° Say that H.°“ Pl: iilzzariugfits, Delhi and Mr. Sanjeev Kr.M,-_ ganja): Sharma-ll, Abl, Central: D1Sll'l(gslh. for attending CT (Counter Terrorism) Pllflt
Singh, ASJ, South District, Saket ‘ ouns, c l I _t I Prague at the Maharashtra Judicial
Workshop conducted by FJC, l7Vashin%]toii!CliELI nsti u e,
Academy, Ulla" ("ear M ba

J\l;>.
No.

1.

(i)

l, 2023.um 1) °n 29 8‘ 30 MAP“ Yours Sincerely,

(Vinay Sharma)
Assistant Registrar (Gaz.-IB)

for Registrar General
io -'-Q2 hi iti-

/DHC/Gaz./G-3/2023 Dated: l bl-ll

Copy along with copy of letter dated 24.03.2023 of the Director, National Judicial
Academy forwarded to the following Principal District & Sessions Judges with the
request to ll'lfOl'iTi the nominated Judicial Olficers under their respective control
accordingly and ask them to coordinate directly with National Judicial Academy,
Bhopal with regard to study material and other details of the programme:~

The Principal District & Sessions Judge, Central District Ti
(ii) The Principal Di ' ' , s Hazari Courts, Delhi.

strict & Sessions Judge S h, out District, Saket Courts, Delhi.
2. Copy Forwarded to the Deputy Director Mah ‘ '

R
mail:

, an-Gorai
istrict Thane, Mumbai — 401106 for infomiation (e-

ngiauttsc@indian'iudiciag.gov.in).

Assistant Registrar G
OFFICE OF TH <

( az.-IB)
E RRINCIPAL DISTRICT & SESSIONS IUDZg~g§l7__ 295$No.

GE (HQs): DELHI
NJA/Trrig/Gaz./2023 Dated DelhithI 8 n , . . . ..

Copy forwarded alon ' 'n .ecessary 8 with its enclosures to the following, for irifor ‘act1on:- matron and

1) 811- Saniay Sharma-II. ASJ, Central District, Tis nmii Court, Delhi.
2) The Officer-In-Charge, Protocol Branch, Central District, Tis Hazari Court Delhi.
3% The DDO, Accounts Branch, Tis I-lazari Court, Delhi. i
4 The P.S to Ld. Principal District 8: Sessions Judge (I-iqs) Delhi

\5)/The Website Committee, English/I-.[i_i11zi‘l’fTis H ‘
6) The Layers for u lo ' azari Court, Delhi.P ading the same.

\si/ ,
(Kaveri Ba'i,i'I13\2¥)

Officer-In-Charge (Judicial Branch HQS)For Principal District & Sessions Judgémqs)-pain;

loZ5

A‘ -2'. -1,. 1.. 5,.-, arashtra Judicial Academy Utt '
oad, Uttan, Bliayandar (W), D' ' - '

(Vin y Shamia)
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t%.;hArionAi iuoiciAiacAi>izMY INDIA
Justice A. Sahi“

Dl“*°l°‘ Ref.: NJA/Dir/CT-SE-3 l/2023/ 844
Dated: 24"‘ March, 2023

fi / Dear Chief Justice,

Stat to attend CT (Counter Terrorism)Sub.: Nomination of2 serving judicial officers of the e

lo?
6' Dated.... .i.E\Q,-3,__,_

4 r W” "/' at <>¢lit.» ,4», Hlil/"W J”-lid” M rJ~- QW
3 oq -L3 Carnpus:Bhadbhada Road, Suraj Nagar P.O. Bhopal-462044 (M.P,) India

TeI.:

-ems-;— —- .__i—~

Pilot Workshop conducted by FJC, Washington] CEELI Institute, Prague at the
Maharashtra Judicial Academy, Uttan (near Mumbail on the 29"‘ & 30*” of April, 2023.

Greetings.

The abovementioned program, that is duly approved by the NJAC chaired by I-I0n’ble the Chief
Justice of India, is now towards further implementation with a 2~day Counter Terrorism Pilot
Workshop to enable the officers trained as Master Trainers to make their presentations so as to pass
on their learning to the benefit of other officers. Accordingly, some judicial officers from all over the
country are to be nominated for attending the said judicial training program.

It is therefore requested that 2 judicial officers of the State be kindly nominated as participants
for the abovementioned program to be held at Maharashtra Judicial Academy/_, Uttan (near
Mumbail on 29"‘ & 30"‘ of April. 2023 and be kindly communicated at the earliest for information
to the hosts. J

With wann regards,
Yours sincerely,

(Justice A.P. Sahi)
Hon’ble Mr. Justice Satish Chandra Shanna
Chief Justice
Delhi High Court
New Delhi - 110003
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